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Date of Decision: 15.2.23

CP 3395 (OB 535,93)

Fam Prasad, Carpenter under FWI, KIF, Western Railway.

es« Petiticner

Versus
1. M.Sarajuddin, Divizional Railway Manager, Western Railway, Fota Divieion.
2. Shri K.R.Madi, Exemtive Engineer (), ETP, Eota Divisicn, Western Railway.

.+ Respondents
CORAM:.
HOIT'BLE MR.30FAL FRISHNA, VICE CHAIRMAN
HOM'ELE MR.O.F.SHARMA, ADMINISTRATIVE MEMEER
For the Petitinner " ee. Mise Ashish Joszhi, brief hclder for
Mr.Shiv Kumar
For the Respondents veo Mr.Amapam Agarwal, brief holder for

Mr.Manish Bhandari

0-R-D-E-R
PEF - HOM'ELE - MR . 35PAL - FRIZHER ; - VICE - CHATRMAN

Petiticner, Ram Prasad, has filed this Contempt Petiticn under Secticn 17
nf the Administrative Trikunals Act, 1395, stating therein that the rvespandents,

ky not complying with the directicons of the Trikunal issued in OA 535 93, decided

"on 12,10.95, have committed oontempt of court.

/

2. The - respondents have stated in their reply that the petitioner's senicrity
for taking his screening test has already been fized. It has ale> been stated
that the patiticner has heen screened and his services have alaz keen rejularsied
on a Group=D post.  The Contempt petition is not pressed on meritzs. It is,

therefore, dismissed. HMHotices issued are discharged.
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